Customs, Service Tax &Anti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 29.06.2026 TO 03.07.2026

S. APPEAL NO. FINAL ORDER.NO/MISC DATE OF ORDER DATE ON
No. ORDER NQ RECEIVED FROM THE | WHICH ORDER
PS TO HON'BLE SENT FOR
PRESIDENT/MEMBERS | DISPATCH
FINAL ORDER NO.
1 C/55512/2023, C/54933/2023, F.Q/51099-51100/2026 01.07.2026 02.07.2026
2. C/50050/2026, C/50051/2026, F.0/51101-51117/2026 03.07.2026 06.07.2026
C/50052/2026, C/50053/2026,
C/50054/2026, C/S0055/2026,
C/50056/2026, C/S0057/2026,
C/50058/2026, C/50059/2026,
C/50060/2026, C/50061/2026,
C/50062/2026, C/50063/2026,
£/50064/2026, C/50068/2026,

P
k.

| DEPUTY/ASSISTANT REGISTRAR

Upload in PDF format on the CESTAT website immediately after signature of the Hon'ble members on the same
day for the parties and public at large thus all the interested parties and other information seekers under R.T.1. Act
may download there orders from CESTAT website.



